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Government of Bihar
Transport Department

Notification
No-06/School Bus-08-17/2020 .. 6597/ Patna, Datet, IO

In exercise of the powers conferred by Section 138 of the Motor Vehicles
Act, 1988 (Act No. 59, 1988), the following amendments has been made in Rule
122 of the Bihar Motor Vehicles Rules, 1992,

1. Short title, extent and commencement. — (1) These rules may be called the
Bihar Motor Vehicle (Amendment) Rules, 2020.

(2) It shall extent to the whole State of Bihar.

(3) It shall come into effect from the date of its publication in the Bihar
Gazette.

2. Sub-rules 2 and 3 of Rule 122 of Bihar Motor Vehicle Rules, 1992 are
replaced by the following :-

“122(2) (a) That regulation of the operation of schoo! vehicles shall be in
accordance with the provisions contained in the seventh schedule for the safe
operation of school vehicles and to save life of the students using them.

(b) For safe operation of school vehicles and for the safe transportation
of children/students of school/educational institution, Road Safety
Committee/District Road Safety Committee constituted under the provisions of
Section-215 of Motor Vehicles Act, 1988 and Notification No. 402 dated
18.04.2018 issued under this provision is declared “Regulatory Authority” by
Transport Department for imposing penalty in the case of violation of the
provisions contained in seventh schedule.

122 (3) Changes, modifications, addition and any other transformations in this
rule can be made by the Transport Department, Government of Bihar from time

to time when ever necessary.
By order of the Governor of Bihar.

Lo

1."\“
(Sanjay Kumar Agarwal),
1S Secretary to the Government.
Memo-06/School Bus-08-17/2020 %5’/ Patna, dated-.. 2}/ 9/ 220
Copy: To Joint Secretary, E. Gazette Koshang, Department of Finance,
Bihar, Patna, along with CD (in Hindi and English), for publication in
extraordinary issue of Bihar Gazette. L'

ar
q
Secretary to ment.
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Memo-06/School Bus-08-1 7/20206..3. CD ('J/ Patna, dated-.?'.t././.? } Rt

Copy: Superintendent, Government Press, Gulzarbagh, Patna for

imformation and necessary action. |

Secretary to the Government.
Memo-06/School Bus-08-17/2020 €222 Patna, dated-24/.3(26%>®

Copy: Principal Secretary, Department of Finance, Bihar, Patna/Legal
Counsel-cum-Secretary, Law Department, Bihar, Patna/Principal Secretary,
Cabinet Secretariat Department, Bihar, Patna for information and necessary
action.

~
Secretary to the Government.

Memo-06/Scheol Bus-08-17/2020 69 9» Patna, dated-. 2] Q) 22 20

Copy: Additional Chief Secretary, Education Department, Bihar, Patna/All
Divisional Commissioners, Bihar/All District Magistrat, Bihar/All Superintendent
of Police, Bihar for information and necessary action. \Q

Secretary to the Government.

Memo-06/School Bus-08-17/2020 699}/ Patna, dated-.. =kl 2! 2020

Copy: Private Secretary to Hon’ble Minister, Transport Department, Bihar/
Private Secretary to Secretary, Transport Department, Bihar/ Private Secretary to
State Transport Commissioner, Bihar/All Joint Commissioner-cum-Secretary,
Regional Transport Authority, Bihar/All District Transport Officers/All
Headquarter officers (including Section Officer)/All Motor Vehicle Inspectors/All
Enforcement Inspectors and Enforcement Sub-inspecttfor information and

necessary action. o -

Secretary to the Government.
Memo-06/School Bus-08-17/2020 .£3%% Patna, dated-. 2 1/3/ 2620
Copy: State informatics Officer, NIC, Bihar, Patna for information and
necessary action.
1,’6\0\

Secretary to the Government.
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